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TELECOM REGU'ATORY AIIIIIORITY OF INDIA

TRAI releases draft Telecommunic.tion llsroadcasting and Canle) s€flice6
(Foulthl (Addressalle systems) Tadtt (Amfndnent) ordel, 2015

New Dehi, 3oth September, 2015- The Tclecom Regutatory Authority of India
(TR{I) has today released the drafi Telecommunication (Broad.asting and Cable)
SeFices (aou.th) (Addressable Systems) Tadff (Amendmenq order, 20 15.

2. TRAI issued 'felecommunication (B(oadcasting ed Cable) SeNjces
(Fourth) (Addressable systems) ra.iff (second Amendment) order, 2013 on 2orh

September 2013, wherejn " vin Conditions' wefc lrescribed at rctail level
p.icing of TV b.oadcasting services in orde. to hnk rhe a-la cdte rares ol
chanets to the bouque! rqles.

3. Sone ptatform operators had raised concerns about the impleftentation of

"rwin Conditions' prescibed in the Tarif(second Aftendhent) Order dated 20ih
Septembe.2Ot3 and had nlcd d appeal befo.e the Hon'ble TDSAT. Hon'ble
TDSAT disposcd off the appeal vide its o.der dated t3rh July, 2015 stating rhat

the Authority will considcr the concefrs oi the appellants dd take a nnal

decision on the matter within four months from the date ofodef.

.+. Accordingly, thc drah Telecommunication (Bfoadcasung dd Cable)
serices (Fourth) (Addresqble Systems) Taifi (Amendment) Order, 20tS has

been prepa.ed p.oposing simplified 'Iwin Conditions'.



5. As part of the consulrative process, thc d.aJr afetecommunication
{Broadcastirg and cable) SeNlces (Fourth) (Addressable systems) Tdir
(Amendment) Order, 2ors has been uploade.! on rhe TRAr websne. Stateholders
have been requested to otTer their commerts/ views tatest by 14th Octob€r,
2015. Cohrer comments, if any, may be submitted bJ 21st october, 2015. fhe
comments a.d counter,comments may be sent, prefe.abty in electroni. form on
lhe e mail: sanieel.sinehtttrai.eov.in o. vk aedivatadr.ai.gov.in. For dy
ddincarion/inio.malion Mr. Sdjeer Singh,4dvisor (B&Cs) &ay be contacted at
Tel. No.: +91-11 2322O02a, F*: +917t-23?2r9g}. Cotuments and counrer_
comments will be posred on TRAIs website.

s. The full rcxt of the dralt Telecommuqication (Broadcasring and Cable)
serices (Fourth) (Addressabte Sysremsj Tafif (Amendment) Or.ler, 2O1S is
avaiiable on '|RAI s website www.t.ai.eov.in.
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